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1,28,736 1,28,736 a)    The Order of  Liquidation 

against the Corporate 

Debtor(Swiber Offshore (India) 

Private Limited)was been passed on 

26
th

 April 2018. The claim has not 

been filed within the due date as 

mentioned in Regulation 16 of the 

Liquidation Process Regulations, 

2016. b) b) The Claim has not been 

filed in the appropriate form as 

provided in the Liquidation Process 

Regulations, 2016.

1,28,736 1,28,736
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Annexure-5

Name of the corporate debtor:SWIBER OFFSHORE (INDIA) PVT LTD    Date of commencement of liquidation:  26-04-2018; List of additional stakeholders as on: 16/05/2022

List of operational creditors (Government Dues)

(Amount in ₹)
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No.
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